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reports. The necesstiy for securing the
services of any expert to find out the draw-
backs and to bring about improvement in
Company’s working has not arisen.

Closure of Coal Mines

*645. SHRI BHOGENDRA JHA :
Will the Minister of STEEL, MINES AND
METALS be pleased to refer to the reply
given to Unstarred Question No. 4498 on
the 20th August 1968 and state :

(a) whether Government have made
enquiry into the closure of several coal
mines due to the present alignment of the
Barauni-Haldia pipelines;

(b) whether it is a fact that compen-
sation suits filed by the owners of the closed
mines are pending in the Calcutta High
Court and there are other claims of com-
pensation worth crores of rupees; and

(c) whether Government, in such a
situation, have made an estimate of the
workable stocks of coal of différent grades
in the closed mines; if so, results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHU) : (a) No
closure of collieries due to the present
alignment of the pipelines has come to the
notice of the Government and hence the
question of cnquiry does not arise.

(b) Some¢ compensation - claims of
certain collicry owners are reported to be
pending in the District Judge's Court,
Burdwan and with the Competent Autho-
rity under the Petroleum Pipelines (Acqui-
sition of Right of User in Land) Act, 1962.

(c) Does not arise in view of reply to
Part (a).

Nationalisath of Rail q

Y L

by Private Companies

*646. SHRI A, SREEDHARAN:
Will the Minister of RAILWAYS be
pleased to state :

(@) which of the Railways  are still
operated by private companies and when
their existing contracts for operating them
are due to expire;
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(b) whether there is any scheme to
nationalise them and any phased programme
laid down for taking them over from the
respective private companies;

(c) if so, the details thereof; and

(d) whether the process of nationli-
sation of these railways would be completed
by the end of the Fourth Five Year Plan
and if not, to what extent they would still
continue to be in private hands?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA): (a) A statement
is placed on the Table giving the details
of privately owned Railways and their
contracts. [Placed in  Library. See
LT-2638/681.

(b) to (d) . No, Sir. Some of these
Railways have contracts with the Central
Government  under which the Central
Government has an option of purchase
recurring periodically and the question of
their purchase under that option is con-
sidered whenever such options are about
to fall due.
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